CENTHAL ADMINISTRATIVE TRIBUNAL
ALIAHABAD BENCH ¢ ALLAHABAD

CIRUIT SITTING AT UTTRANCHAL (NAINITAL)

ORIGINAL AFPLICATION NU.16 ©F 2003 (M)
NAINITAL THIS THE 15TH DAY OF APRIL,2004

HON'BLE WAJ GEN. K.Ke SHIVASTAVA, MEMBEAmA
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Shri T. Pandey, S/e Shri Nardee Pandey,
Resident ei Guniyal Geen, ¥Y.U. Sinauals, Dehradun,
Recently retired as Hecord Keeper Divisien I from the

Surveyer Genersl's Office, Survey ef Indis, Hathibarkala

Estate, Dehradun(Uttranchal).

Shri R.M. Heoen, S/o Late H.L. Hoon, resident of F-10,
Rsce Ceurse, bLehradun, Recently retirea as Recerd
Keeper Divisien I from the Office of the Surveyeor
General's Office, Hathibarkale Estate, Uehradun

Shri .P. Chawla, 5/ ahri Chiman lsl, Resident eof
House Ne.l0, Street Ne.lO, Ashirwad Enclcve, Lehrsdun
(Uttranchal ), Presently woerking as Hecerd Keeper
Divisien I in Rertihern Circle Uffice, Survey eof Inaia,
17 EC Read, wehredun (Uttrancnal).

Shri BeuJ. Thepliyel, S5/ L.J. Thapliyal, resident ef
58 Inder Vihser, Kalidas Read, Lehradun (Uttrancneljy,
Hecently retireu os Hecerd Keeper Divisien I freuw the
office of Nerthern Circle, Survey of Indies,l7 EC Hesa,
Dehradun (Uttranchal).
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Shri Brahmcdeo 5/ 0 Bhim Rso, desident of WreNo.T=111-49, |

Hathibarkela Estate, Dehrzdun (Uttranchal), Presently
working as fecord Keseper Divisien I in Map Hecerd end
Issue Ofifice, Survey of India, Hsthibarkals Estate,
Dehradun (Uttranchal)

Sri Ram Niwss S/© qyan Singh «» Besident eof Ur.T-III-'5,

GBEO Cempound, 17 EG Read, » Wehredun (Ut tranchal ). Presently

working es Recerd Keeper Division 1 in Map Hecord and .

IssueOffice, Survey of India, Hathibarkale Estate, Jhradun
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Shri Shyam Sunder S/e Bela Ham, Resident ef Gr. Ne.T=-1I1}
~27, Hathibesrkala Estate, Dehradun (Uttranchal).
Presently working as decoxd Keeper Divisien I in Map
Publicatien Ofiice, Survey ef India, Hathibarkala
Estate, Dehrsdun (Uttranchal).

Shri Bharesi Mistri, S/ Umadu kistri, fesident of ir
Lower Adhoiwala, Fregsti Vihar, Dehrsdun (Uttranchal), '
Retired &s decord Keeper Vivisien 1 on 31.08,1996 frem i
the Office ei Surveyor Genercl Ui India, Hathibarkala |
Estate, Uehradun (Uttranchal)e. i

Shri nam Swareop Tesiwar S/¢ Late Hargu lal, Resident I
of Wr.Ne.T=-11-26, Hathibarkala Estate, Dehradun il
\Uttrencihal). Retired &és Record Keeper Divisien I en {
31.12.1996 from mep Publicetion Qffice, Survey of Indm, |
Ha thibarkala Estate, Lehradun'(Uttaranchal).

Shri Devendra Pujera, S/e Amba Pujere, nesident ef
44-C, Arya Nsgar, Dehradun (Uttranchsl). Bketireu as
fecord Keeper Divisien 1 on 31.8.,2000 from Map Recerd

and Issue Office, Survey of Indis, Hethibarkale Esteate,
Dehradun (Uttranchal). |

Shri Siffat Ribbani S/e G.He. Ansari, Resident of
Shahid Bheget Singh welony, Inder Rosd, uUenredun
(Uttrsnchal). Hetired e¢s Hecord Keeper Divisien I
on 31.08.2000.from Map necord And Issue Oifice,
Survey of India, Hathibarkala Estate , Dehredun i
(Uttranchal).

shri On Prakash Dera, S/ Ami Chendra, Hesident eof
43, Khurubura wsiehallas, behradun (Uttranchal), Hetireu
as Hecerd Keeper Dvisien I en 12.03.1998 from Nerth
Zene Office, Survey of India, Chandigarh.

Shri Kameshwar Nath, S/e ef lalita Prasad Chaturvedi, !
Aesident of Arya Samsj Bhawan, Musseerie (Uttranchal).
Retired as Recerd Keeper Divisien I en 28.02.2001 |
frem Geeodetick and Hesearch Braheh, Survey of India, - |
Dehradun (Uttranchal).

- - - . - l
Shri C.,L. Meena, S/e Shri Ge L. Meena, desident of |

Civil Lines, Jaipur, working as Record Keepr Divisien
I under the Surveyer Genersl Of India, Dehradun L
(Uttranchal). Q
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Shri Arjun Singh fawat, S/e ef Late Dsyal S
Besident of Kudiyal, P.O. Thane, Dehradun (Uttranchal)d
Retired as Recerd Keeper Divisien I en 28.02.2001

frem the Nerthern Circle Ofiice, Survey eof India,
17 E.C. Read, Dehradun(Uttranchal).

Shri S.K. Ghesh, 5/0 of atul Chandra Gheosh, &fesident
of 90 Arys Nagar, Dehradun (Uttranchal), hetired as
secord Keeper Jivision 1 on 51.03.20C1 from the
Cifice of Suiveyer Genersl Of India, Lehradun
\¥ttranchal). |
i
Shzi Dinesh-Ghandex, S/¢ of D:bat Aam Shamma, Hesident |
of PRhagwantpur P.O. Sinola, Dehradun (Uttranchal}. H
Fresently working as Hecerd Keeper Division T im (
Northern Circle Office, Surbey of India, 17 EC Read,
Dehradun (Uttranchal).

Shri S.C. Dhaundiyal, S/o Govind fam, flesident of 25,
Teachers Caleny, Govindgerh, Dehradun (Uttranchal). |
Retired as Recerd Keeper Divisien I frem the Office of |
the Ne.€9 @ Party (GRHB), Survey ef India, 17 EC ,
Read, Dehradun (Uttranchel .
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Sut. Mamjula Debhal, W/e of Ashek Debhal, Hesident ef '
Arya Neger, Dehradun (Uttranchsl). Eresently working '
és Recerd Keeper Divisien 1 in the Office of the

Nap Publicatien Cffice, Survey of India, Hathibatkals
Estate, Oehradun (¥¥tranchal).

-

Shri Tika fam, S/e¢ Khushi sem, sesident of Dharsmpur
Dehradun (Uttranchal). Presently werking as Hecerd
Keeper Divisien I in the Office ef the Surveyer
Genersl of India, Hathibsrkala Estate, Dehradun
{(Uttranchal).

Shri O.P. Baid, S/e ef Late Bal Krishna, Besident ef
56/2 Arya Nagar (Bleck -II), Dehradun (Uttranchal).
Werking as HRecerd Keeper Division I in the Office of
the Ne.68 (I} Ferty (GRAB) Survey of India, 17 EC
Read, Dehradun (Uttranchal). -

Shri Padam Singh , S/e Banwari Lal, Resident eof

45/12 Bleck III Chakarata tesd, Dehrzduns Fresently
working @és Hecer d Keepr Divisien I in the Office ef t
ihe Surveyer General of India, Hathibarkala Estcte,
Dehradun Uttranchal, M
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Shri A.K. Banerjeec, S/o Late B.N. Banerjee, Hesident of|
Bangali Mehalle, Dehradun (Uttrenchal). Fresently |
working as BRecexd Keepr Vivision I in the Cffice ef
Ne.69 (C) Party (G&aB), Survey of India, 17 EC Read,
Pehradun (Uttrenchal).

23. Shri D.K. Gupta, 9/e¢ R.K. Gupta, Besident ef Survey eof
India Cemplex Dakshin Merg, Chandigarh. Werking &s
Hecoxd Keeper Division.l in the Office ef the N.#.C.,
un der the Surveyor Genersl of Indis, Dehradun
(Uttranchal).

24, Shri Chandra FPrakash, S/e Bzlbir Singh, Hesident ef
R.Ke Puram, New Delhi, Werking as Hecerd Keeper
Divisien I in the Office ef the Directerate Survey
(Air) under the Surveyer General of India, Dehradun
(Uttranchal).

25. Smt. Khetrameni Devi W/o ef Shri I.B. Mahapstrs,
resident of Chandrasekherpur, DBhubanneshar. working
as Recerd Keeper Yivisien 1 in the Ufficex of
Seuth Eastern Circle under the Surveyer Genezel ef
India, Jehredun (Uttrenchel ).

206, Shri C.A. Themakutiy S/¢ 8hri C.a. uitty, cesident
of Surveyor Coleny Bangalore. Werking as Recerd
Keeper Divisien I in the Office eof the Seuthern
Circle Office under the Surveyer General ef #ndis,
Dehradun (Uttranchal).

27, Shri Jagannath, S/e Shri Sebha fam, desident of
Secter-9, 747, Ledhi Celény, New Delhi, Retired as
fecord Keeper Divisien I from the Oftice of the
Directerate Of Survey (Air), under the Surveyer
General ef India Dehradun (Uttranchsl).

28. Shri Dhrem Singh Panwar S/e ef Shri Mehan Simgh
Panwar, Resident of l=17 Gali Ne.l Garhwali Mehzlla
New Delhi=-92. Betired as Recerd Keeper Divisien I
en 31.07.2002 frem the Office of the Directerate

of Survey (Air) under the Surveyer Genersl ef Indis
Vehradun (Uttranchal).

294 Surveyers Asseociatien ,
CHQ: Dehradun. C/e Ne.26(FP) Psrty (NC),
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17 EC dead Dehredun (Uttrahchal). threugh the
Genersl Secretary, Shri Brundaban Patre. |
-
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( By Advecate Shri K«C. Sinha )

i

Versus

le Unien of Indis,
through The Secretary,
Ministry ef Science and Techenelegy,
Techenelegy Bhawan, New Mehrauli Read,
New Delhi-110016.

2 Surveyer General eof India, Hathibarksela Estate,
Post Box Re.37, Dehradun=248 00l (Uttranchal)e.

rttti‘tflitnasp.ndents l

( By Advecate Shri R.C. Jeshi )

O A DEASR

HON'BLE Mite JUSTICE S. R. SINGH, VICE=CHAIRMAN

Heard Shri K.C. Sinha, learned ceunsel for the
applicsent and Shri V.V. Mishra, helding brief cf Shri 3.C.

e ee——— g p— =

Jeshi, Senier Standing “eunsel representing the U.O.I.

We have alse perused the pleadings and the decuments annexed .i

thereto.

2. The applicants 1 te 28 are Recerd Keepers Divisien

I in the Office ef the Surveyer Genersl of india, Dehradun
(Uttranchal). Esrlier they had instituted O.A. N0.53/OI(UL
challenging therein the erders dated 22.08,2000 and 23.07.Q8.
By order dated 22,08.2000 the claim of applicent Shri Hem

=
Swareop Teshwar fer payment of stagnatien increments hael

th“'
been rejected en the ground that he had net cempelted twe




SN |

years of service at the time of his retirement on3l.12.1996.

oA, L —
By order dated 23.07.2000 impugned in the said e2eér the

propesal of the applicants fer mederatien of pay scale ¢ °
Recerd Keeper Divisien I had been rejectede The Iribunal :
by its judgment and erder dated 29.08.,2002 dispesed of the i
O.A. with a directien te the respendent ne. 1l te consider |
and decide the representatien by & reasened order. Censequent 1
upen the said directien the representatien was taken up by

the cencerned Ministry and by impuguecd oerder dated 14.01.2003

!
i
the representatien came to be rejected. The said erder is ﬂ
i
quoted belew for ready referencei=- i

"Hon'ble Central Administrative Tribunal, Allahabad
Bench vide their Order dated 29.08.2002 in U.A.

Ne. 53/2001(U) directed the Respendents to decide |
the representatien of the applicents fer grant of |
pay scele of Es.5000~-8000 te the Recerd Keeper |

Divisien=1 at par with ether Uivisien-1 empleyees.

2 IThe Heceord Keeper Divisien-l is presently
placed in the pay scele of Rs4500-T7000 after the V
Centrcl Pay Cemmissien (CFC). The applicants nave
stated that their cadre has been given lower pay

scale since the IV CFC when they were placed in the
pay scale of i5.1400=-2300 and were denied the

selection grsdees On acceptance of the refemmenda~-
tiens of the V CKC, as there was no specific |
recommenda tions reyarding the ceadre eof Recerd Keeper |
in Survey ef India, they were given the replacement
pay scale of R.4500-7000. The applicants have 1
further stated that with the merger of the pay y
scales of Ksl350=2200 and B 1400-2300, the feeder |
cadre of Aecord Keeper Divisian-l}.and premetienal

cadre of Hecerd Keeper Divisioen-I1"is having the !
same scale of pay,i.e. Ks4500-7000. ‘I
3. The representation of the applicants has been |

censidered by the respondents. It is net cerrect

to state that VCPRC has missed the case of applicents
and has not made ¢ny specific recemnendatiens.While
deciding the pay scales the V CFC has gone inte the
duties and respensitilities of the different cadres
and fixeu apprepriate pey scales. In the present
caese alse, the IV CFC and V CFC has gone into the
matter and recemnended pay scales. The applicants
have alse compared their duties and respensibilities
with Head Clerks, Stere Assistants, Librsrians,
Draftsmen, @tc. which is not cerrect. Eacn cadre
has its ewn specific duties and respensibilities

and pay scales allecateu to them accerdingly.
Therefore any cemparisen with the pay scales given
to those cadres is net justifizble.

e ——— ——r -

4. The V CHC had, @ measure of ratienalizatien,
merged seme of the pre-revised pay scales and had 1

receminended single replacement pay scales which has ’



been accepted and notified by the Government for
implementation, Ministry of Finance;Department of
Expenditure, Govt, of India, vide their office
Memor andum No,169/2/2000~IC dated 24.11.2000 has
given detailed guidelines regarding gction to be
taken in fixation of pay in such casese.

9. As expleined in the foregoing parayraphsa, the

representations of the applicants heve been
thoroughly examined in pursuance of the judgment

dated 29,08,2002 of the Hon'ble Central Administrative

Tribunal, Allahabad Bench, Allahabad in 0.A. No.
53/2001(U) and in the light of the spirit (measure

of rationalization) underlying the UV CPC's recommen=

dations which has been accepted and implemented in
organisation, Due to the reasons cited in the
foregoing paragraphs, the request of the applicants
for grant of higher pay scale of Rs.S5000-8CCC cannot
be agreed to.,"

1 Shri K.C. Sinha, learned counsel appearing for the

applicant has submitted that the pay scale admissible to

Record Keeper Division=I1 is Rs4500-7000/~- and, therefore, there

is no justification for giving the same pay scale te Record
Keaper Diyisiﬂnﬂl recruitment to which is made by pramntiug
Prom Grade—=1I, Learned counsel for the applicant has
submitteg that this point wes specifically raised in the
representetion and although it has been noted in the order

impuaned herein but no decision has been given on the issue.

— —
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Learnad counsel for the applicant has further submitted that no

recommendation was made by the V Central Pay Commigsion in
raegspect of the post of the Record Keeper Oivisien I and

observation to the contrary made in the impugned order is

incorrect.

4, Para 85,31 of the V Central Pay Commission,it may
be pointed out, pertains to Stores Assistants and has nothing
to do with the gont of Record Keeper. In peragraph 85,34 the
V Central Pay Cnmuigainn has observed that prior to the V M
Central Pay Enmmigainn Fharaﬁuas a :ubaEattial g;p_ai_tha
higﬁar and of the two grades of Elaas.li}. Diuiaiuﬁ IIIstaffB

although the sterting point was the same and accardingly in

o]
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view of the general proposals on replacement scales, it was
recommended that the scale of Rs1400-2600/~ will be merged with
Rse 1600-2660/~ and the scale of Rse 1350-2200/~- would be merged

with the scale of #s1400-2300/~, The scale of Rse1400-26G0/~- ha%
been revised to Rs5000-150-8000/- But in the absence of 2
apecific revision in respect ef the post of Record Keeper
Divigion I the same scale could not be given to the applicants
The Secretary of the concerned Ministry while disposing of the
representation appears to have missed the Govermment's
decision contained in Ministry of Defence No.50(1)/IC/97

dated 30,09,13997 which contains the following amongst other

clausess

N e e e S = o i i e

"In the event of any Central Government Post being
left out without allotment of revised pay scales in
the raport, it should be given the commensurate
revised scalw of pay as applicable Por poasts with
gimilar entry qualifications, duties and responsibil<
‘ities, duly retalnlng the horizontal and vertical
relativities in the organisation, {(Chapter 168, Para

168.,3)."
4, Concededly the post of Record Keeper Division-I
was left out without gllotment of revised pay scale in the
report of Fifth Centrel Pay Commission and accordingly in
view of the afore extracted decision of the Govt. of India, i
the applicants are entitled to commenaurate revised pay scale
as applicable for posts with similar entry qualificatiaon,
duties and respongibilities, duly retaining the horizontal
and vertical relativities in the organisation as pravided in
the afore extracted recommendation of the Pay Commission that
has been accepted by the Central Government by means of tha
aforesaid raaalutinn. It may be psrtlnantly ntated that the
paogt of Recard Keeper Diuialun—l being a higher pnat
recruitmant to which 13 made by pramutlun rrnm amungst
eligibls and qunllflad Racnrd Kaapars Dlu1alﬂn-II, it uuuld

not be juat and reaannable to giua them the snms scale which

— — — il _
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is applicable to Record Keeper Division=II, What scale
is to é; éiuen tu Racnrd Keeper Divigion-I has to be decided
by the Central Govermment keeping in vieu the aforesaid
regsolution of the UV CPC which has been accepted by Central
Government. The decision contained in the impugned order,

in the circumstances, canmt he sustained,

Se Accordingly the 0.A. succeeds and is allowed., The
impugned order dated 14.01.,2003 is set aside and the respon=-
dent no,1 is directed to decide the representation of the
applicants afresh in accordance with law keeping in view the
observations made in this order within a period of three

months from the date of production of the copy of this order,

No costs,
|
\\ i
Member=A Vice=Chdirman
/Reelan/




